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Seventeenth Loksabha
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Title: Demand to construct more number of roads under the Prime
Minister village Roads Scheme in Ramanathpuram Parliamentary

Constituency, Tamil Nadu.

*SHRI K. NAVASKANI (RAMANATHAPURAM): Hon. Speaker
Sir, Thank you for this opportunity. In my Ramanathapuram
parliamentary constituency, farmers are facing lots of challenges in
getting the insurance claims for their damaged crops due. Whether there
is no rain or heavy rains, the farmers do not get adequate compensation
with regard to the crop insurance claims. Agricultural Insurance
Company of India is a Government of India enterprise. The losses
incurred by the farmers are to be assessed by this Company in a
meticulously. Farmers did not get fertilizers in adequate quantity this
year. Union Government has also not allocated sufficient quantity of
fertilizers to Tamil Nadu in the right time. I urge that, in times to come,
adequate quantities of fertilizers should be allocated to Tamil Nadu at
the right time. In the Prime Minister Village Roads Scheme, the length
and breadth specifications vary in size, making the approval process
difficult for village roads. Ramanathapuram district is a backward
district in my constituency. There is a need for better roads in good
number in my constituency. I therefore request that the length and
breadth specifications should be relaxed so as to get more number of
roads approved to be constructed under the Prime Minister Village

Roads Scheme. Thank you for this opportunity.
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